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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 665/2025

INTHE MATTER OF:
JAGAN PRASAD TEHRIYA ....APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. ...RESPONDENT(S)
INDEX
S. PARTICULARS PAGE
NO NO.

RESPONSE ON BEHALF OF RESPONDENT NO. 5
IN COMPLIANCE OF THE ORDER DT. 23.12.2025
PASSED BY THE HON’BLE NATIONAL GREEN
TRIBUNAL

A COPY OF THE SAID LETTER DATED 06.01.2026
IS BEING ANNEXED HEREWITH AS ANNEXURE-1

A COPY OF THE SAID LETTER DATED 06.01.2026
IS BEING ANNEXED HEREWITH AS ANNEXURE-2

A COPY OF THE SAID LETTER DATED 19.01.2026
IS BEING ANNEXED HEREWITH AS ANNEXURE-3

A COPY OF THE SAID LETTER DATED 24.01.2026
ALONG WITH A SATELLITE IMAGERY OF THE
SHAHJAHAN PARK COLLECTIVELY ARE BEING
ANNEXED HEREWITH AS ANNEXURE-4
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6. | A COPY OF THE SAID LETTER DATED 28.01.2026
IS BEING ANNEXED HEREWITH AS ANNEXURE-5

7. | COPY OF THE SAID LETTERS DATED 07.03.2025
AND 1.10.2025 ARE BEING ANNEXED
COLLECTIVELY HEREWITH AS ANNEXURE-6

8. | A COPY OF THE SAID LETTER DATED 02.12.2025
IS BEING ANNEXED HEREWITH AS ANNEXURE-7

9. | LATEST INSPECTION PHOTOGRAPHS OF THE
SHAHJAHAN PARK ARE BEING ANNEXED
HEREWITH AS ANNEXURE- 8

THROUGH COUNSEL
‘ /
BHANWAR PAL SINGH JADON

STANDING COUNSEL FOR THE DFO, AGRA
EMAIL-bhanwar(09jadon@gmail.com

Date: 23.03.2026
Place: NOIDA


mailto:EMAIL-bhanwar09jadon@gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 665/2025

INTHE MATTER OF:

JAGAN PRASAD TEHRIYA oo /APPLICANT
VERSUS

STATE OF UTTAR PRADESH & ORS. ....... RESPONDENT(S)

RESPONSE ON BEHALF OF RESPONDENT NO. 5 IN COMPLIANCE

OF THE ORDER DT. 23.12.2025 PASSED BY THE HON’BLE NATIONAL

GREEN TRIBUNAL

hereby solemnly affirm and state on oath as under:

I. That I, the deponent in the above captioned matter am fully conversant with

the facts of the case and is competent and authorized to swear the present

that the contents of the affidavit have been drafted by my counsel
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on my instructions and the contents of the same are true to my knowledge and

nothing material has been concealed therefrom.

I. BACKGROUND OF THE MATTER

3. That the Applicant in the present O.A has raised grievances regarding the
alleged illegal felling of trees, illegal construction and encroachment in the
ecological sensitive zone of Agra District, particularly, around the Taj Mahal

and along Agra-Gwalior Highway.

4. That the above mentioned O.A was listed for hearing on 23.12.2025, wherein
the Hon’ble Tribunal directed the Deponent to file their reply/response. The
relevant portion of the order has been reproduced herein:

“6. The OA raises substantial issue relating to compliance of environmental
norms.

7. Issue notice to the respondents.”

II. REPLY IS AS FOLLOWS:
5. It is submitted that in compliance of the order of the Hon’ble Tribunal, the
Deponent vide letter dated 06.01.2026 addressed the Vice Chairman, Agra

Development Authority to take necessary actions as required regarding the
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illegal constructions along with the issue of illegal felling of trees and submit
its compliance report to the Deponent at the earliest.
A copy of the said letter dated 06.01.2026 is being annexed herewith as

ANNEXURE-1

. It 1s submitted that the Deponent vide letter dated 06.01.2026, addressed the
Municipal Commissioner, Municipal Corporation to take the necessary steps
as required regarding the illegal felling of trees and submit its compliance
report to the Deponent at the earliest.

A copy of the said letter dated 06.01.2026 is being annexed herewith as

ANNEXURE-2

. Further, It is submitted that the Deponent vide letter dated 19.01.2026,
directed the Range Forest Officer, Agra (City) to inspect the sites in question

and submit an inspection report.

A copy of the said letter dated 19.01.2026 is being annexed herewith as

ANNEXURE-3

. That in compliance of the above directions, vide letter dated 24.01.2026, the
Range Forest Officer has reported to the Divisional Director, that during the

site inspection on 24.01.2026, the following was observed:
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i.  An inspection of the selfie point developed by the Agra Municipal
Corporation at Madhu Nagar on the Agra—Gwalior Road was
conducted. That during the inspection, no evidence of felling of illegal
trees was found.

ii.  Shahjahan Park does not fall under the ownership of the Forest
Department. Within the park, various works are being carried out by
the Agra Development Authority for beautification purposes. Upon
inspection of the site, no illegal felling of any trees was found.

iii.  Further, with regard to the allegation of destruction of trees during the
metro rail project construction work, the matter is currently under
consideration before the Hon’ble Central Empowered Committee, New

Delhi.

A copy of the said letter dated 24.01.2026 along with a satellite imagery
of the Shahjahan Park collectively are being annexed herewith as

ANNEXURE-+4

9. It is submitted that in response of the letter dated 06.01.2026 addressed to the
Municipal Corporation, the Municipal Corporation vide letter dated
28.01.2026 has informed that in accordance with the annual targets set by the
Government for plantation, tree plantation has been carried out at various
locations in the city. That further, an “Eco Green Point” has been

developed at a vacant site in front of Defence Land in Madhu Nagar,
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where 1,796 new saplings have been planted. The species and the number
of trees and other relevant information has also been disclosed in the said

letter. That further, it is submitted that existing trees remain intact.

A copy of the said letter dated 28.01.2026 is being annexed herewith as

ANNEXURE- 5§

10. It is submitted that in response of the letter dated 06.01.2026 addressed to the
ADA, the ADA vide letter dated 07.03.2026 has submitted that for the
protection of plants in Shahjahan Park, and for examination and verification
of the ASI boundary along with the composite plan, a Joint Committee
comprising of: 1. Secretary, Agra Development Authority, Chairperson 2.
Finance Controller, Agra Development Authority Superintending
Archaeologist, Archaeological Survey of India (ASI) 3. Deputy Director,
Horticulture, Agra Division 4. Sub-Divisional Officer (SDO), Forest
Department, Agra 5. Executive Engineer, Nagar Nigam, Agra was constituted

on 1.10.2025.

Copy of the said letters dated 07.03.2025 and 1.10.2025 are being annexed

collectively herewith as ANNEXURE-6
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11.1t 1s submitted that accordingly, the Joint Committee had conducted a site

inspection on 27.10.2025 and, vide letter dated 02.12.2025, submitted the

following recommendations, the relevant extract of which is as under:

i‘

il.

“For carrying out thematic transformation work in Shahjahan Park,
it would be appropriate to undertake construction activities only after
applying to the competent authority / National Monuments Authority
and obtaining the requisite No Objection Certificate (NOC) as per
rules.

Due to excavation/works carried out on-site for sculptures, the roots
of trees have become exposed. Therefore, it appears appropriate that
further work be undertaken only after conducting an environmental
assessment through an institution recognized by the Government of
India/Uttar Pradesh Government, and on the basis of the
environmental assessment report, so that it can be ensured that there
is no harm to the trees.”

A copy of the said letter dated 02.12.2025 is being annexed herewith as

ANNEXURE-7

12. That further, with regards to the alleged illegal heavy concretization underway

in the Shahjahan Park, the Range Forest Officer, had conducted a site

inspection on 19.03.2026, wherein it was found that some excavation and

concretization had been done. That further, it was also reported that at

present, all construction work is halted and no work is going on presently.

Latest inspection photographs of the Shahjahan Park are being annexed

herewith as ANNEXURE- 8
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13. That the Deponent, being duty-bound under law, i1s committed to ensuring

strict compliance with all directions of this Hon’ble Tribunal and undertakes

to adhere to any further orders or instructions issued hereafter, without demur

or delay.

14. Hence, the present response is being submitted for the kind perusal of this

Hon’ble Tribunal and it is prayed that the same be taken on record.

DR

=21 Forestry Division
GRA

VERIFICATION

Verified at _ AGRA on this _23 day of March, 2026, that the

contents of the above affidavit from paragraphs 1 to 14 are true and correct to

the best of my knowledge and belief. No part of it is false and nothing material

has been concealed therefrom.

1o

stry Division
JRA

ATTESTED
3 -9026
Devi Prasad’Pandey (Advocate)
DISTT. NOTARY

R. No. 10142/2015
Gazetted Officer, Agra
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ANNEXURE-1
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1. In this original application (OA), the applicant has alleged illegal felling of trees,
illegal construction and encroachment in the ecological sensitive zone of Agra
District, particularly, around the Taj Mahal and along Agra-Gwalior Highway.

2. The applicant alleges that the Agra Development Authority is constructing
kiosks, paved paths, and brick-cement structures in the 100-200 year old
Shahjahan Park situated between the Taj Mahal and Agra Fort.

3. The Learned Counsel for the applicant submits that in the course of
construction pits have been dug up near the roots of century old trees and the
green cover have been destroyed and the habitat of birds and butterflies is

affected.

9. The applicant is directed to supply a copy of the OA to the Learned Counsel for
the respondents within 03 days. The said respondents are directed to file the

reply affidavit within 04 weeks.

10. The oral prayer made by the Learned Counsel for the applicant to implead Agra
Development Authority as the respondent no.11 1s allowed.

Court Case // Letter of OA 665 OF 2025 -2
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12. List on 12.03.2026.
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ANNEXURE-2
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§ 2

In this original application (OA), the applicant has alleged illegal felling of trees,
illegal construction and encroachment in the ecological sensitive zone of Agra
District, particularly, around the Taj Mahal and along Agra-Gwalior Highway.

Further allegation of the applicant is that the Agra Municipal Corporation
is illegally raising concrete structure for “selfie point” on the green belt
ahead of Madhu Nagar on Gwalior Road. The applicant has also alleged
that numerous private individuals have cut trees and erected buildings on
the mandatory green belt on both sides of the Highway from the 509 Army
Base Workshop to Saiya and the L&T has also indiscriminately cut the

trees without obtaining necessary permissions in the metro construction
work.

The applicant is directed to supply a copy of the OA to the Learned Counsel
for the respondents within 03 days. The said respondents are directed to file
the reply affidavit within 04 weeks.

List on 12.03.2026.

Court Case // Letter of OA 665 OF 2025 -4
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ANNEXUE-5
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5. Further allegation of the applicant is that the Agra Municipal Corporation is illegally raising
concrete structure for "selfie point on the green beltahead of Madhu Nagar on Gwalior Road"
The applicant has also alleged that numerous private individuals have cut trees and erected
buildings or the mandatory green belt on both sides of the Highway from the 509 Arm Base
Workshop to Saiya and the L&T has also indiscriminately cut th trees without obtaining
necessary permissions in the metro construction work.
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1.  In this original application (OA), the applicant has alleged illegal felling of trees, illegal
construction and encroachment in the ecological sensitive zone of Agra District, particularly,
around the Taj Mahal and along Agra-Gwalior Highway.
The applicant alleges that the Agra Development Authority is constructing kiosks, paved patizs,
and brick-cement structures in the 100-200 year old Shahjahan Park situated between the Taj
Mahal and Agra Fort.

3. The Learned Counsel for the applicant submits that in the course of construction pits have been
dug up near the roots of century old trees and the green cover have been destroyed and the
habitat of birds and butterflies is affected.

9. Theapplicant is directed to supply a copy of the OA to the Learned Counsel for the respondents
within 03 days. The said respondents are directed to file the reply affidavit within 04 weeks.

10.  The oral prayer nade by the Learned Counsel for the applicant to implead Agra Development
Authority as the respondent no. 11 is allowed,
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